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THLE DEPUTY CHAIRMAN: Onc
nunute please T am very sotry [ am not
gomg o business  of  this

Flouse, whether there s

delav  the
.(Inu’/ru,)urms)
The House 1s my job o Anterrupyons).
The Mimster has sad. This is not fair
. nterruptions)... Let the answer come
I'am not going to adjourn the House
wnterruptions). . You cannot do all
this. T am not allowing Now. Mr. John
F. Fernandes (Interrupnions Just a
minute.  Please  just  a  minute
o (nterruptions)... You are taking things
too far I made a promusc. 1 told Mr,
Alva to go. You cannot stop the business
of the House on an unlisted busjpces
Pleasc sit down. Nothing will go on
record. I cannot get vou the answer now
itself and T am not going to adjourn the
House. T can assure you this. Lot My
John F. Fernandes speak.
Crash of a Sahara

Aircraft
SHRI JOHN F. FERNANDES (Goaj:

Madam, we all know the tragic crash ot u
Sahara airline. Some persons  weic
imjured ...(Interrupnions)...  The  hon.
Minister of Civil Aviation is not n the
country ...(Interruptions)...

THE DEPUTY CHAIRMAN: You
are taking things too far. You arc taking
things too far. Take your scats Pleasc
take vour seats. It amounts to taking
things too far. It 15 not
fair...(Interruptions)... The business of
the House cannot be stopped till vou get
an answer ...([nterruprions)... 1 am not
allowing vou to stop the business of the
House. Mr. Fernandes, you speak.

Tragic Arrlines

SHRI JOHN F. FERNANDES
Madam. the Sahara aircrash 15 a very
tragic one....... (Interrupnions.

THE DEPUTY CHAIRMAN. »ou
cannot do all this just because T am ven
co-opecrative  The  Leader of  the
Opposition cannot say that the business
of the House should be stopped ull an
answer is received. He does not have that

right. We have some listed
business....... (Interruptions). Just &
nunute. Please don’t argue. Plcasc sit
down....... (Interruptions)..... Please it

down. Mr jaipal Reddy, please sit down
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SHRI S. JAIPAL REDDY (Andhia
Pradesh): Madam, we have a right to get

an answer....... (Interruptions).....
THE DEPUTY CHAIRMAN: Mr.

Jampal Reddy, you don’t understand what
[ say. You are irntating me very much.
You don’t understand how 1 can hear if
ten people speak at the same time and
vou arc asking mc to get an answer. |
cannot. 1 have conveyed your sentiments
and that is all about it. We will go ahead

with the listed
business. ...... (Interruptions)..... I am not
adjourning the House at all. You can go
out .. ..(Interruptions)..... I am not

gomg to adjourn the House. Please sit
down.

sy fefigwa fg (feem): uew, w0 ad
Hfu ) @ oW FE W R R W H W
27 g e B AR [ o1 PR e & g
F EE R AN T A0 R W A A
TR YA F YOEE & e s o) 98
77 faet TE R WE W R H O ° IEH
) ATF § WA A R SPEE 4 ooaw 1
qA ¥ gAAE O AW RE ffee T 2
25 ST HHE ¥ A2 W @ €7 g g
¥ TG IUE F GER 7 2, FEH WO W
Yo W H ORGR Z, W® E8 W R
THE DEPUTY "CHAIRMAN: 1]

cannot adjourn the House.
..... (Interruptions) 1 am not adjourning
the House for no reason

..... (Interruprons)  Till  the answer

comes from the Government, we will
continuc  with  our business. Mr.

Fernandces, plcase speak. ([Interruptions)
sfi famgy @G W A, &9 woaa #
fF Ui SR § A O FAARE W A R
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that, 1t 1s not i my powes. 1 can only get
the Government to convey 1t to the nght
quartets. That is all  (Interruptions) 1t
they do not react, T cannot keep on
teacting all the time T have to ask M
Fernandes to speak (Interrupnons) 3 ’IRQ

R g ool fF U @ W@ @ 25 el Rz
@ ¥ N T W ¢ w-fa e g,
e 93 8, Yed oM 1 PR W@ A% ¥
e . (mau™) . 7@ A g SwHE da 8
fh § oT9 H a1 L A Y F Y A
R e W w5 a of e g W R
A JUEE B g8 Q FE AfF) S B 9 A
R e 2 e ol 38 ¥ wHg e ® 3
# T 4% ¢ § fF a9 @ g9 A€ A F
T A LW Y R §gd A WEW 2 T AW
I TE ¥ | G WES A ghd o Fe
R (STagH)

THE DEPUTY CHAIRMAN, How
can you stop Mr. Fernandes? 1t as hus
tight to speak. You cannot dictate terms
to Mr Fernandes o1 anvbody celse trom
this side o1 that side This s not fan We
arc m a demociacy and vou should allow
others also o tunction.  (fnrenupaons
Your scenuments have been comverved
Please sit down and don’t get agitated
That s all  (fnrerrupuonsi

oft fafiawm fag: o N v = s9@ 8 &
| W IS w Sew DE .. (EYH)

THE DEPUTY CHAIRMAN |
cannot T will not give

SHRI SOMAPPA R. BOMMAL T am

on a2 pomt ot arder

THE DEPUTY CHAIRMAN- No
pomt of ordet There s no discussion 1
am sonty. There is total disorder i this
House just now. So. there can be no
point of order. T would 1equest you to
please sit down. Mr. Fernandes, please
speak. (erruprnons) Nothing will go on
record except Mr. Fernandes.

SHRI JOHN F. FERNANDES.
Muadam. onc awrcraft of the Sahara

STRENEN

1994) Reteronte, 0

Aiarlines crashed and collided with an
arrcraft of the Acroflot at the Plem
airport ... (Interruptions). ... The
Minister of Civil Aviation was not here in
the country at that time. The next day.
there was a sue mond statement by the
Minister of Surtace Transport.
..... {nterrupnions).... In the statcmcent,
he mentioned that an enguirv will be held
{Interrupuons) Lect me speak. She gave
an assurance that the replv will come
tomorrow. (Interruptions).

THE DEPUTY CHAIRMAN: Picasc
sit down. (Interruptions) Please sit down.
Until and unless the Government reacts,
how can I react? This is not in my power.
I have asked Mrs. Alva to  go

(Interruptions) Please sit dowrn ]
know. Prithvi, Agni, Prime Minister's
visit—arce agitating Your mind. Please sit
down. Mr. Malkant, please sit down.
thterruptions)

SHRI K.R. Makani (Delht): I raised
my hand ten times. (Interruptions)

THE DEPUTY CHAIRMAN: Please

sit down  (Interruptions)

SHRI K.R. MALKANI: There is a
linit.

THE DEPUTY CHAIRMAN: What is
the hmit. 1 want to ask you, Mr.
Malkan? If 1 put a limit ... (Interruptions)

SHRI K.R. MALKANI: Madam, I
raised My hand ten times but I was not
identificd,

THE DEPUTY CHAIRMAN: I know
vou did. But vou ask your leaders. When
they stand up in the front, they do not
recogmise people sitting at the back. You
ask them first. My eves are towards vou,
but they have their back towards vou.
They do not know that you are standing.
I cannot 1denufv vou when five people
are standing. There is no disrespect
meant to vou, Mr. Malkami. Do not get
agitated  In this turmoil, do you expect
me to 1un the House in proper order? To
run the House in proper order, I need
vour support. Till the statement comes,
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o, 1ill the mcassage comes from there,
let us go ahcad with the Business. |
know you are agitated on this issuc,
whether it is Agni, Prithvi, the Prime
Minister’s visit; These are being raised
bccause you are agitated. You want a
reply from the Government. My job, as
the Presiding Officer, is to convey; not
to give you an answer. Whether the
answer comes just now, or, it comes
tomorrow, till then -— this is what
exactly I mean — we cannot stop the
Business of the House. We have to
continue the work. You should
understand  the  difficulties.  The
Government has to find out. Somebody
has to come. Till it does not come, do
we have to sit here quiet? Which way do
we run the House? We cannot function
in a vacuum. Therefore, please have
patiecnce and let Mr. Fernandes finally
speck now.
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THE DEPUIY CHAIRMAN: If you
want, I will repeat.

SHRI S. JAIPAL REDDY: Madam,
what about my point?

THE DEPUTY CHAIRMAN: No
question now. If you want, 1 will repeat.
Because you were agitated, you have
been allowed to speak. It is not a listed
Business. It is not part of the Business.

SHRI SIKANDER BAKHT: This is

an important and serious issue.

THE DEPUTY CHAIRMAN: The

Government is being told.

SHRI SIKANDER BAKHT: Not
today;

THE DEPUTY CHAIRMAN: Not
today, the day-before-yesterday; two
days before.

SHRI SIKANDER BAKHT: We have
been raising this issue for the last three
days, Madam. (Interruptions)

THE DEPUTY CHAIRMAN: 1
know. But what is the point? I know
you are agitated about it. You have
expressed your feelings. Now, let the
Business of the House be run. I need
your help. I need your co-operation.
(Interruptions}

-, s
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Now, Mr. Fernandes, finally, you
can start.

SHRI JOHN F. FERNANDES: Thank
you for permitting me for the sixth time.
Madam. ({nterruptions)

THE DEPUTY CHAIRMAN: No: no
more, Mr. Jaipal Reddy. (Interruptions)

SHRI JOHN F. FERNANDES: 1 was
mentioning  about the air crash,
Madam.....(Interruptions)

THE DEPUTY CHAIRMAN: Mr.
Jaipal Reddy, enough is cnough.

SHRI S. JAIPAL REDDY: Madam, is
it an assurance that the statement by the
Government would be made today or,
aticast, tomorrow? Is it an assurance?

THE DEPUTY CHAIRMAN: How
can 1 give an assurance? Am 1 the
Government? T am the Presic. 2 Officer

I?R. MURLI MANOH 3R JOSHI:
What did the Ministcr sav”

SHRI 8. JAIPAL R LDY: As we
understood. she said....

THE DEPUTY CHAIRMAN- Lect
Mrs  A'va come back and then T will tell
you

SHRI S.
herselt said....

THE DEPUTY CHAIRMAN: Shc
said that she is going to convey.

SHRI S. JAIPAL REDDY: She
herself said here ....(Interruptions)

DR. MURLI MANOHAR JOSHI-
The Ministers of State for External
Affairs is here. Other Ministers are there.
(Interruptions)

THE DEPUTY CHAIRMAN: She has
gone to convey to the Prime Minister.
You want the Prime Minister to come.
{Imterruptions) That is why she has gone
to convey to the - Prime Minister.
(Interruptions) Let her come back. Don't
be in a haste. Now, let Mr. Fernandes
speak.

SHRI S. JAIPAL REDDY: Madam. if

not today, at least, tomorrow, would the

statement be made? Would you assure
that?

JAIPAL REDDY: She

[11 MAY 1994]
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THE DEPUTY CHAIRMAN: How
can 1 assure you? If I had to make a
statement, 1 would have made just now,
but I am not to make any statement. If 1
had to make any statement, 1 would have
done that. Now, Mr. Fernandes, Please.

s famt aE: 9 afea, 39 & #
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fo.... (smaum) o wz | (maud)

SHRI JOHN F. FERNANDES:
Madam. thank you for calling my name. 1
was referring to...... (Interruptions)..Oh!

SHRI M.A. BABY (Kerala): If the
Government cannot give an
assurance....(Interruptions)...

THE DEPUTY CHAIRMAN: Why
should you take it on Mr.
Fernandes?....(Interruptions)...

SHRI S. JAIPAL REDDY: It is a
matter of supreme importance.
...{Interruptions)...

THE DEPUTY CHAIRMAN: Mrs.
Kamia Sinha has given me something.
Mrs. Sarala Maheshwari wants to say
something...... (Interruptions).....

SHRI S. JAIPAL REDDY: Unless the
Government comes out with a statement
by tomorrow, we will not be a party to
any business in the House.

THE DEPUTY CHAIRMAN: Jaipalji,
nobody can threaten me like that. I am
very sorry, you cannot threaten the
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Clian

it ot people

A Fernandes?
SHKI  JOIHIN F. FERNANDES:-

Madam. o Bocmg-737 belonging to the

(nterrupnions) . It is about the
Don’t vou want to hcar

Sahuta Aulines crashed at the Palam
anport,  hifling  nine people Cwil
aviation in this
countty... (Itrrupnions). . The  Minmister
of Statc for Surfacc Transport, My
Tvler, made a  statement n this
House ...(Juterrupnons)

THE DEPUTY CHAIRMAN- Wun
Let  the statement  come.  Let  the

Government come. Then we will stop
the busincss and do that job.

SHRI JOHN F. FERNANDES
Minister has made a suo more statement
i the Housc....(Interrupuions) ..

THE DEPUTY CHAIRMAN
Minister 1s here. Ghulam Nabip. there s
a problem. Mr Fernandes s spiaking
about a Boeing air crash in which somc
lives were lost.

SHRI JOHN F. FERNANDES: Last
month there was an air crash in which a
Bocing-737 of the Sahara Airlines was
involved. ...(Interruptions)...

SHRI SOMAPPA R. BOMMAI
Orissa: Madam, the Minister said cither
by this evening or by tomorrow a
statement will be made.
.o.{Interruptions)...

THE DEPUTY Chairman; I .don't
Know; I did not hear it
....(Interruptions)...

SHRI S. JAIPAL REDDY: You sec
the record.

THE DEPUTY CHAIRMAN: I will
check the record. ....(Interrupuons)...
Jaipalji, there are only two days—today
and tomorrow. Friday is a Private
Members’ day. I will find out; I will
look into the record. ...(Interruptionsj...

The

The

Boliye, boliye. ....(Interruptions

SHRI S. JAIPAL REDDY: No.
Madam, sorry. ....(Interruptions)...

[RAJYA SABHA]

|

348

References

THE DEPUTY CHAIRMAN: 1 will
look into the record. ...(Interruptions)....

SHR1 JOHN F. FERNANDES: There
18 no probe mto this air crash.

As a result, the people who are
mvolved. ... (Interruptions)... The
Mmister of Civil Aviation has proposed
an arbitrary finc of Rs 8 crores against
the Sahara Airlins. I think it is a matter
of privilege. Thcl)/linistcr has assured
this Housce that jddicial inquiry will be
conducted. And there are reports in the
press. Madam, I want the hon. Minister
of Civil Awviation to assurc this Housc
that a proper inquiry will be conducted

into this air crash so that further air
ctashes  at  international  airports  arc
avorded.

SHRI S. JAIPAL REDDY: The

Minister 15 maintaining a studied silence,
which 15 a vindication...

THE DEPUTY CHAIRMAN:
Shriman Kamia Sinha.
Boliye .. .(Interruptions)... 1 am not going
to adjourn the House. You may keep

standing It looks very bad to mc that
hon. Members  arc  standing  in  the

Housc. It is very unfortunate. But if you
want to do so, it is your own {ree will. .
(Interruptions)... Shrimati Kamla Sinha.

. (Interrupnions)...
IggwTafa: Fwen fam St s am e
% dfg (sgagE) ¥ T ¥ afer

(SAGR) e 9 FEEE.. (TAGF) T
HRHY .. (HAgW) RN e AR S
. (3gagR) 3N aw ® §7 (sF@aum)

1 have no reason
House. ...(Interruptions)

SHRI M.A. BABY: The Cabinet
Ministers are here. If they remain silent
on such an important thing, are we to
understand that there is no Government?

DR. BIPLAB DASGUPTA: Please
give one single-word answer. Have you
given instructions to stop the test or not?
That is the question. You have no
answer! No Minister can answer it!
...(Interruptions)

to adjourn the
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Madam, there should be a categonical
statement. . (Interruptions)

THE DEPUTY CHAIRMAN %
Naunthal Singh (Interruptions)

o YIER wAET A @ Fow e
R fF o wewa P fd pA & owem TE 0o0
(Faum™)

DR. BAPU KALDATE: How can we

speak when thae w no order”

THE DEPUTY CHAIRMAN- Who

creating the disovder " 1 dmterrupionss
Plecasc. onc nunute, onc minute.
M T EvEel & mEETW
(IU)

IJgaumefa: w forz @9 ¢ oz oF o
el A FRA R (SEUM) i AEE 5T
b enll

oft =T dEviaR @ 94 fa g oEw
R T WF T8 B (SWEHH)

IJqauTafa: $Y I A @ e 8 g
A W T A7 A @9 B G0 FE a1 A8 gl 7
(HFaa= )

The  House s supreme Please st

down ¥ o 93 WRA (SHIUE)

T A WeW: 98 sie-ds R
(Hag™)

AW gE-ATR w1 S TR
B, fewand O U 9 A B0 HE A @w
& TR e of e ¥ B waew A9
da § W (EUH)

THE DEPUTY CHAIRMAN: Pleasc
I understand vour sentiments. 1 am surc,
the ruling party Mcmbers present here
and thc Government also feel it. That is
the reason why the Minister has gonc
there.

Now it is my carnest request to all
senior Members and Sikander Bakhtj
who is the Leader of the Opposition to
let us go ahcad with the business. W
have cnly two days left, tomorrow and
the day after. We have a lot of business
Therc are a number of spccial mentions.

HDOMAY 9 Reteren o 254
There are Bills to be passed There aie
tinancial matters o0 b cleared AL

Mukhernee v here Thare are other
mportant matters alo. Lot us go ahcad

thitcrrupnony

tun this House  Tust
bevause ~omebody s angiv, T don t think

vou will <top wotking

Please et us

You aie angn

You heep vou with but

continue to Work

angel
thnterpuons

AVOuU,

I have not addressed vou I am sorny
have addiessed  the Leader ot the
Oppostaan because he wanted me to
adjourn the House 1 am 1equesting him
Are we goimng to solve the problem by
adjourming the House? We can adjourn
the House sine die today. Arc vou going
to solve 1t?

Can vou keep quict for a nunute while
vou ate sitting? It was my ruling that
when vou sit, please keep quiet. 1 am
asking the Leader of the Opposition and
other lcaders that if by adjourning the
House the problem is solved, we adjourn
the House for ever. But the question is
that we have only two days left.

nterruprions).  Let us  finish  our
business It 1s my request to the Members
that n their own interest and in the
interest of the country, please continue to
work while we get the answer. O.K.
...{Interruptions)
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Igadfa: @ R foe o@ Wwe, W
TAE WA R ¢ wHd § fF AR wgE
&5 & T F9 ad e uwe &:Uh | 7R
Tae w0 fuge sl e W sferan # & 9@
& I am in no position.

st fawet oG W B89 @ & aren ®
(Hau™)

THE DEPUTY CHAIRMAN: Now,
she has come. ...(Interruptions) 1 can talk
about the running of the House. T cannot
talk  about the policics of the
Government. This is beyond my work.

SHRIMATI MARGRET ALVA:
Madam, the Government will respond in
both the Houses of Parhament sometime
tomorrow afternoon.

THE DEPUTY CHAIRMAN-
Tomorrow aftcrnoon. O.K. Now, how
much time has been ... (Interrupnons)

SHRI H. HANUMANTHAPPA
(Karnataka): Madam, I have been raising
my hand for a long time. T crave your
indulgence.  What has happened  has
happened. Many of them were in the
Government and many of them werc
Ministers. There are urgent issues we arc
all concerncd about, but this is not the
way. Lct it bec a one-time incident. It
should not bc a precedent in this Housc.
They cannot force like they have donc
today. I accept it is a very serious matter.
The Government should react, but this is
not the way. You are sitting here.
Immediately you react, Mr. Salman
Khursheed. He is a Minister. He has to
coord nate.

DR. BIPLAB DASGUPTA: I will also
respond to it, Madam.

THE DEPUTY CHAIRMAN: No. !

am not allowing.

DR. BIPLAB DASGUPTA: Why,
Madam? -

THE DEPUTY CHAIRMAN: Do not
arguc. He has a right to speak.

DR. BIPLAB DASGUPTA: But. I
also have a right. This is not the way.

THE DEPUTY CHAIRMAN: The

(RAJYA SABHA]
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whole morning you have been speaking
cnough. No, please. T will identify you
The whole morning when everybody was
spcaking, Mr. Hanumanthappa was quiet.
The moment he has opened his mouth
you object.

DR. BIPLAB DASGUPTA: After he
finishes you allow me.

THE DEPUTY CHAIRMAN: 1 will
not allow you. If you argue with me, I
will identify you -and name you. Enough
is enough. ...(Interruptions}
Hanumanthappa Ji, I have understood
what you mean.

SHRI H. HANUMANTHAPPA: If
they do not obey, they should be
punished.

THE DEPUTY CHAIRMAN: I am
not going to allow this to happen again.
You know it. This is not the way.

Forcible Conversion of Young Girls as
Jain Saints
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